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To,
The Registrar
Hon'ble National Green Tribunal
Principal Bench
New Delhi.

Sub: Action taken report in compliance of the order passed by Hon'ble NGT dated
22.04.2022 in OA No. 212 of 2022 Asim Moqueet Versus State of U.P.

Sir,

Please refer to the subject noted above. Consequent upon the referenced Order,
the designated Committee constituted has made sincere efforts in addressing all the
issues in compliance of the referenced Order. The action taken report with all
supporting Annxeure is enclosed with request to kindly place before Hon'ble
Tribunal. The above case has listed for further hearing in Hon'ble Court on dated
15.07.2022.

Encl. As Above (Total-06 Pages)

Yours faithfully

T

(Kalika Singh)
Regional Officer
Copy to following for information & necessary action please.
I Member Secreatory, U.P. Pollution Control Board, Lucknow.
2. Chief Environmental Officer (C-6), U.P. Pollution Control Board, Lucknow.
3. Chief Law Officer, U.P. Pollution Control Board, Lucknow.

Regional Officer

NGT cover letter
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01.

REPORT
PLACED BEFORE HON'BLE NATIONAL GREEN TRIBUNAL
(NGT), NEW DELHI
O.A. No. 212 of 2022

In the matter of Asim Moqueet Vs.State of U.P.
Background

Taking note of complaint made to the Hon’ble Tribunal regarding
poultry farm and slaughtering house is being illegally run by Gulam
Brothers within a distance of 1 km from residential area in the
Purani Bazar, Gyanpur, District Sant Ravidas Nagar (Bhadohi)
against environmental norms.... Hon’ble Tribunal has passed order
dated 22.04.2022. The relevant part of the order is as follows:

L R— In view of the grievance made in the letter petition, we
consider it appropriate to have factual and action taken report
in the matter. Accordingly, we constitute a Joint Committee of
CPCB, SPCB, Executive Officer Nagar Panchayat and District
Magistrate, Sant Ravidas Nagar (Bhadohi) to verify the factual
position, look into the grievances of the applicants and take
remedial action in accordance with law after following due

process. The State PCB will be the Nodal agency for coordination

and compliance......
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02. Action Taken

In compliance of the said order, the following Committee was
constituted.
Nominated Members

1. Shree Shailendra Kumar Mishra, ADM (F/R), (Representative of
District Magistrate).

2.  Shree Kalika Singh, Regional Officer, U.P. Pollution Control Board,
Varanasi (Representative of U.P. Pollution Control Board)

3.  Shree Arvind Kumar, Scientist B (Representative of Central Pollution

Control Board)

4, Shree Alok Ranjan, Executive Officer, Nagar Panchayat, Gyanpur,
Bhadohi

Other Members
1. Shree Chandra Prakash Verma, Scientific Assistant, U.P. Pollution

Control Board, Varanasi
2. Shree Ranjeet Kumar, Monitoring Assistant, U.P. Pollution Control
Board, Varanasi
The meeting of the above Committee was convened on
19.05.2022and unanimously decided to conduct physical inspection
of the poultry farm site on date 20.05.2022. According to the

decision taken, the poultry farm site was inspected. Inspection of

}\Lo Page-2-of 4



poultry farm site was done by the Joint Committee on date
20.05.2022. The point wise observations are given below.
Observations

That the complaint site is located in a densely populated area in
Mohalla Purani Bazar under the jurisdiction of Nagar Panchayat,
Gyanpur, District. - Bhadohi. Mr. Ghulam Sarwar was present at the
complaint site as a representative of the so called poultry farm.
During inspection only 08 chickens were found in a room of size
10'X8'. Evidence of slaughter of chicken or any other animal and bird
has not been found.

That at the time of inspection, the committee interacted with the
local people named Sameer S/o Hasim, Afroz S/o Serajuddin,
Saddam S/o Mangroo, Raju S/o Baddu, Seraj S/o Fatte, Madina
w/o Fateullah. They said that no activity like poultry farm and
cutting of chiken/birds/animals is being done at the complaint site.
That the owner of the so called poultry farm Mr. Gulam Sarwar
informed that he purchases chicken from different poultry farms,
keeping chicken for two-three days and re-selling to the chicken
shops in Gyanpur market, District Bhadohi.

That the complaint site is adjacent to the boundary wall of the

complainer,
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At the time of inspection so called poultry farm owner has not
provided any documents such as NOC/License of Nagar Panchayat,
Trade Tax, UPPCBCTE/CTO etc.

That the Executive Officer, Nagar Panchayat Gyanpur Bhadohi has
taken action and removed 8 chickens kept at the complaint site. At
present there is no activity of any kind related to poultry farming,
slaughtering etc. is found at the complaint site. At present, all the
activities at the complaint site have been completely stopped by the
Executive Officer, Nagar Panchayat Gyanpur Bhadohi and a written
statement is given by Ghulam Sarwar that the said task will never be

repeated by him in future at the time. (Anexure-I)

‘. o
(Kalika Singh) (Shailefdra Kumar)

Regional Office ADM (F/R)
U.P. Pollution Control Board Gyanpur, Bhadohi
Varanasi
L] W
e T e

(Al Ranjan) (Arvind Kumar)
Executive Officer Scientist B
Nagar Panchayat, Central Pollution Control Board

Gyanpur, Bhadohi)
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